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'ed.ble oils and controlled cloth are 
being supplied at subsidised rates through 
the country .. wide network of public dis-
tributiol1 SYlt em. 

Losses Suffered by Pub lie Enterpr ises 

7097. Dr. G. S. RAJHANS: Will 
tbe Minister of STEEL, MINES AND 
COAL be pleased to state: 

(a) whether a large number of 
public enterpr'ises under his MinistJ y aro 
suffering losses day by day ; 

(b) the details of tbe public enter-
prises which suffered lasses during tho 
last three Years; 

(c) whether he has rec~nt]y instruc. 
ted the Chief Executives of these pub1ic 
enterprises to boost prod..1ction in their 
respectiv~ erterpdscs and bring down 
the losses; and 

(d) if so, further steps Governmcllt 
ha.ve taken or propose to take to bring 
down to the Josses 0 f such public clltei'-
prises in the country? 

THE MINISTER OF ST ATE IN THE 
DEPARTMENT OF STEEL (SHRI K. 
NATW AR SINOH): (a) and (b). The 
information is being collected and will 
be laid on the Table of the llouse I 

(c) Yes, Sir. 

Sys.ematic Geological Mapping of 
Madhya Pradesh 

7098. KUMARI PUSHPA DBVI 
Will the Minister of STEEL.. MlNES 
AND COAL be pleased to state. 

(a) whether Government have made 
any systematic geological mapping of 
Madhya Prad esb; 

(b) if 80, the total arens in MadhY,a 
Pradesh covered under the systematic 
geological mapping; and 

(c) the ycar by whicb the ~yslematic 
leolosieal mappin, of the Madhya 
Pradesh is expecterl to be com pI et cd ? 

THE MINISTBR OF STBBL, 'MIMBS 
AND COAL (SHRI VASANT SATH!): 
(a) and (b). Yes, Sir. Out of tbe 
total area of 4,44,674 square kilometres 
of Madhya Pradesh, Oeolo.ical Surve1 
of Indh h'\s 80 far coverod learly 
2,52,330 square kilometres by systema-
tic geologic(.t J mappins. 

(c) Geological Mapping and otber 
related activities are a continuous pro-
cess and therefore, no date for complet-
ing the work can be set. Howevor, 
Geological Survey of India plana to 
complete the systematic leolOlical 
mapping of the remaining area 01 
Madhya Pradl..!sh on I inch and 50,000 
Scales by I 99 O. 

Strike by Workers of Bokaro Steel 
Plant 

7099. SHRI GURUDAS KAMAT ! 
SHRI CHITTA MAHATA : 

Will the Minister of STEEL, MINBS 
AND COAL be pleased to state: 

(a) whether workers of tb" Bokaro 
Steel Plant are on strike; 

(b) jf so, the demands of the workers' 
Union; and 

(c) the efforts made by Govern-
ment to reach a settlement with the 
Unions 7 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF STEEL ( SHRI K. 
NATW AR SINGH): (a) About 1800 
workers of the Blast Furnace Depart-
ment of the Bokaro Steel Plant bad 
gone on strike on 5-4 .. 198'. Tbe 
strike has been called off from 
13-5 ·1985. 

(b) A C~larter of demands w~. received 
separat ely from three trade unioas 
nam!ly, B )karo Steel Workers Union 
(INTUC), BJkaro I,pat Kampr Uoi~n 
(AITUC) and BJkaro Steel Rash trlya 
Mazdoor Sangb (BMS). The main 
demands were revision of incentive 
scheme, review of man-power, ..."Ida-
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Uoo,of posts, payment of heat and dust 
. &flo-W&llC'!. aad time bound promo~ion 
. ,after completion of three ·years. 

I 

(0) On receipt of the charters of 
demands rrom the Bokaro Steel Workers 
Union (affiliated to INTUC), and BokaTa 
Kam&~r Union (affiliated to AITUC) 
tripartite discussions were held before 
tbe Conciliation Officer, B.,karo Steel 
City. Bipartite discussions were also 
held with these unions on a number of 
timea. While neloti4~tions with these 
unions were in progTt:ss, another union 
Da~ely, B0k.aro Steel RashtriYd M.lzdoor 
Sanah (BSRMS) affiliated tc BMS, 
IIvO a notice of strike alongwith a 
charter of demands. The Lab0ur Super-
intendlnt-cum-Conciliat ion Officer, 
Dokaro Steel City initiated c .. )llciliation 
p;occl.dirgs and invitc:d reprc~~cntatives 

of the management and the union for 
discussions on 2-4-1985. The represen-
tatives of the union raised certain 
object ions and d',d not part icipa te in 
the discu~sions and (hus forced the Con-
ciliation Officer to close the c')nci 1 ia-
tion proceedings. The Workers of the 
Blast Furn:'cc Dcp:lrtmcnt under the 
lcaderabip of this Union had gono 0,1 

strike with effect from 5-4-1985 ir~spite 
of tbe r.dvice of the Conciliation Offi-
cer not to gO on strike as it would be 
illcaal. On 8-4- 19 85, the GUvernnlcnt 
of Bihar while declaring the strike 
lUcia), directed the union to call off the 
strike immediately. The union, how-
ever. did not accept the directive of 
the Government of Bihar. On 18-4-1985 
with ·the efforts of the Labour Commis-
sioner, Government of Bihar, a tripar-

"tite settlement was reached in which 
. it was agreed that certain demands 
'WOu1d be referred for arbitration and 
that no 'indic' ive action would be taken 
by the management again'it the work-
men for participating i,l t.h·! strike and 
tbat the strike would be called c ff 

; immediately. The strike has since been 
., called off from 13·5-198 S • 

. Discovery of Mica Deposits in Or ISla 

11tO. BHItI RADHA KANTA 
DIOAL: Will tbo Minister of STBEL, 

MINES AND COAL be pleased· to 
sta t e : 

(a) whether Government have dis· 
covered mica deposit es in Phulabani 
and other districts in Orissa; 

(b) whether survey has also beer. 
conducted and deposits of micn found 
in the adjoining districts of Phulablni; 

(c) if so the quantity of mica depo-
sits estimated in thc:'se parts of Orissa; 
and 

(d) th~ steps taken by Government 
for prc1pcr exploitation of nlica in PhuJa.-
b~ni ard other districts of Orissa? 

THE MINISTER OF STEEL, MINES 
AND COAL (SHRI VASANT SATHE) : 
(a) to (d). No deposits of mica have 
b~cn discovered recently in Phulbani 
or other districts of Orissa. However, 
minor occurreLces of mica have been 
r l'port cd from some parts of Orissa 
and a small quanti ty was mined in 
1981. 

Import of Nafural Rllbber Copra and 
Coconut Oil 

7101. SHRI K.·P. UNNIKRlSH-
NAN 'Will the Minister of 
COMMERCE be pleased to state': 

(a) whether imports of natural 
rubber, copra and coconut oil are 
envisaged in the new import policy; 

(b) if so. the reasons underlying 
this policy; 

(c) whether Government have 
received any representation against this 
from Government of K erala and other 
organisations in Kerala; 

(d) the· quantity envisaged to be 
imported during the next three ,ears of 
the import policy; and 

(e) the categories and entitlement 
policy for these licences 1 




